
Date of: Order 

11.9.1993 
I 

c. A. T. Bench, JAIPUR 

Orders MP 42c; /93 

Mr.s.tt.Ja1n .... counsel for petitioner/applicant 

Mr.N.K.Jatn •,counsel for respondents. 

Heard the learned. counsel for the parties • 

The .M.P,. for amendrrent of the O.A. ls allowed. 

The counsel for the applicant should file the 

amended o.A. Within a period of 3 weeks failing 

. w_hleh the application for amenament shall stand 

distt!ssed. ·The M,P. 

(O.P~) 
Nember(A) 
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